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W’ ﬁﬁ?‘l’ taxes.
IREKIESATIEE
TEATAS T
TASTEET ST
ERSAES
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Annexure |

TECHNICAL BID

Technical Evaluation Criteria (Total weightage 70 %)

S.
Criterion Evaluation Criteria
No.
APPROACH AND
100 marks
METHODOLOGY
Consultant Mark to be allotted by RBI's evaluation committee on the basis of

Approach and
Methodology to
perform the
Consultancy

assignment / job
based on the TOR

presentation made by the BIDDER on the following parameters:

Sr Parameters Marks
No
1 Understanding of the Terms of References 10
2 Architectural vision 10
3 Technical approach and methodology 10
4 Work plan including timelines and alternate 10
plan to complete the project in any
eventuality
5 Quality Assurance and Quality control 15
6 Organization and staffing including suitability 10
of the Key personnel for the project
7 Approach for completion of the project 15
without cost and time overrun
8 Design and execution of project 10
9 Safety measures and personnel to be 10
deployed on the project.
Total 100

In QCBS selection, the technical bid will be allotted weightage of 70% and
only BIDDERSs securing a minimum of 60% marks (i.e 60% of 100 marks
=60 marks) (revised) in technical evaluation shall be considered
technically qualified

Financial bid of only those firms who are technically qualified shall be

opened publicly on the date & time specified to be notified, in the presence

of the BIDDER’s representative who choose to attend. Financial bid will

be allotted weightage of 30%.
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Annexure XV

Evaluation of bids for selection of Project Architect by PMC shall be done under

following Stages

The bids of eligible bidders shall be evaluated as per following marking system (Total Max
marks= 100). Only the bidders securing 60% and above marks in Technical Bid Stage-1 will

qualify for Technical Bid Stage 2 evaluation.
a) Technical Bid Stage 1 -Initial eligibility bid: To qualify for Stage I, the bidders?
bidding for selection as project architect by PMC must meet the minimum eligibility

criteria as prescribed in the NIT floated by PMC.

Indicative Evaluation Matrix?

S. Description Max Marks
No.

Q) Work Experience (a+b+c+d+e) 45

a Value of completed similar work® (each exceeding Rs ___ Cr.)

in last 7 years

> ¥ 250Cr. 15 marks o
> %200 Cr. & <=3 250Cr. 10 marks
>=3%135 Cr. & <=’ 200Cr. 05 marks
b Number of similar works completed (each exceeding R
_135Cr.) in last 7 years.
5 or more projects | 10 marks 10
4 Projects 7.5 marks
3 projects 5 marks
c Experience of similar works completed with GRIHA rated/ IGBC 10

rated or equivalent rated (each exceeding? _135___ Cr.)inlast

! For this Annexure, bidder shall mean means the intending architects participating in the bidding
process for selection as project architect by the PMC.

2 The evaluation matrix is indicative only. PMC may modify as per the requirement also include marks
for liaison architect employed by the Project Architect, however, the same may be submitted to the
Bank for vetting.

3 PMC may decide the definition of similar work for selection of Project Architect to suit the project
requirements and local bye-laws at Curca village.

18



7 years.

5-star GRIHA rated / Platinum IGBC rated or | 10 marks
equivalent rated project
4-star GRIHA rated / Gold IGBC rated or | 5 marks
equivalent rated project
d Bidder having the established office in Mumbai .
(Maharashtra)/Goa
e Number of similar works completed in  Mumbai
(Maharashtra)/Goa (each exceeding % 135Cr.) in last 7 years.
3 or more projects | 5 marks 5
2 Projects 3 marks
1 projects 1 marks
(2) No. of Years in Relevant Operational Area
>=15 years of experience 10 marks
>=12 & <15 years of experience 7.5 marks 10
>=10 & <12 years of experience 5 marks
3) Timely completion of project (T=ACT/SCT)
T=1 05 marks
T=>1& =<1.5 03 marks
T> 1.50 and extended timeline with | 00 marks 05
levy of compensation
ACT- actual completion.
SCT= Scheduled completion
Financial strength: Average annual financial turnover for last
three years ending on 31.03.2025:-
4) > 250Cr. 10 marks 10
>3 200 Cr. & ¥ 250<=. 08 marks
>=3135Cr. &¥200<=Rs _____ | 05 marks
Cr.
In — House Manpower (i.e. on-roll) to be supported with CV
) duly signed by concerned employee, Qualification certificate, 30
Form 16/16A/ 26AS/ last 3 months Salary Slips along with
payment proof (bank statement)
a) | Team Leader /Lead Architect: B. Arch with following years of 08
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experience in the Consultancy and registered with Council of

Architecture on roll

>15-year experience

08 marks

>=10 years & <=15 years’ experience

05 marks

b) | Architects: B. Arch with Minimum 05 years of experience. 2 05
Marks for each person
c) | Experience of Local liaison architects to coordinate with
the projects
>15-year experience of which >5 obtained | 05 marks
for government projects
>15-year experience of which 3 to 5 |03 marks 0
Occupation  certificates  obtained  for
government projects
<=15-year experience 00 marks
d) | Structural Engineer (M. Tech.): Minimum 10 Years of
experience in Structural Engineering Practice, 2 marks for each 4
person
e) | Civil Engineer (Minimum qualification B. Tech): Minimum 5
Years of experience in Civil Engineering Practice, 2 marks for 4
each person
f) Graduate MEP Engineer (B. Tech in Electrical/ Mechanical) 4
with minimum 5 years’ experience, 2 Mark for each person
TOTAL | 100 marks

b) Technical Bid Stage 2: Technical presentation for Design based Competition

1. After evaluation of "Technical Bid Stage 1 - Initial Eligibility Bids" as detailed in NIT

2.

relevant @&

, a list of short-listed bidders will be prepared and they will

be asked to submit" Technical Bid Stage 2 — Technical Presentation for Design

Based Competition" and make presentation of their Technical Bid Stage 2 at the

notified Date, Time and Place within 7 days from the date of notification.

The Bidder / Consultants shall be required to make 25 to 30 minutes power point

presentation of their Architectural Concept, Planning & Design and Various

Services covering below topics, but not limited to it, at the office of RBI Panaiji /
PMC. The date and time will be notified subsequently by PMC.
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5.

a) Layout plan for the premises?*

b) Proposed Residential block

¢) Interior planning,

d) Common facilities,

(The bidder has to arrange himself for the stay and transport for presentation at

RBI/PMC office and nothing extra shall be paid on this account)

The bidders will also submit one soft copy and three hard copies (in color printout)
of all presentations and concept drawings of his presentation before the jury. The
covering letter along with hard copy & soft copy of presentation should be
submitted to Engineer-in-Charge before making presentation of his “Technical Bid
Stage 2 — Technical Presentation for Design Based Competition” before the Jury.
These soft and hard copy presentation material shall be property of the PMC/ RBI
and shall not be returned to the bidder. PMC has right to accept or reject any or

all bids without assigning any reason.

Evaluation of Technical Bid Stage - 2 (Technical Presentation for Design Based
Competition) shall be carried out by the Evaluation Jury® formed by the competent
authority of the PMC/RBI. The Technical Bids Stage 2 shall be evaluated by the
jury based on parameters and marking scheme detailed in the table given below.
However, Jury shall reserve right to modify parameters or marks for different
parameters during evaluation of Technical Bid Stage 2. Decision of Jury shall be

final and binding and no claim whatsoever shall be entertained.

EVALUATION Sheet for Jury members:

S.

No.

Marks

Master planning: (Max. Marks= 40)

Land utilization like ground coverage/FSI/Future | 5

development

Layout of Essential Services — Electric & water supply lines, | 5

4 Please note that the land parcel will be developed in two phases. Sufficient space may be planned for
future development. PMC may include the above requirement in criteria for selection of Project

Architect.

5 RBI will nominate two or more members in the jury for selection of Project Architect.
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water tanks, Sewer lines & STP Storm water etc.

Layout of Internal Roads, Walkways, Parking, Playgrounds, | 5

Water bodies & landscaping etc.

Layout of Building Stock. 5

Urban context (Relevance to local architecture) & Unique | 5

Aesthetic appeal

Green features, water & energy Conservation planning 5

Detailed planning for all Statutory approvals to be taken for | 10
Proposed project.

Concept, Planning & Design of Buildings
(Max. Marks = 60)

1 Overall Design Concept& Aesthetic Appeal 15
2 Space Planning & Satisfaction of functional needs 15
3 Services and Amenities Planning 5
4

Light and Ventilation Planning in Building form (Passive | 10

Energy Conservation planning)

Special features: - Energy Efficient & Green Building | 5
features, Disable friendly

Unique & Innovative Idea 5

Overall Cost of Project (Phase-1 Bldgs & Campus | 5

Development)

Grand Total = (Part-A) + (Part-B)= 100

Total marks = 100

a. QCBS; Technical score of stages 1( 60%) and stage 2(40%) considered for
100 marks.
i.  70% of technical score

ii. 30% of financial score will be considered for selection of Architect.

*kk
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PLAN SHOWING PLOT SITUATED AT :

VILLAGE : CURCA

TALUKA : TISWADI

IN SURVEY No/SUB DIV No : 38/ 1-A W
SCALE : 1: 1000

AREA OF PLOT =32375.00 Sg.m
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BOUNDARY AS PER
SURVEY PLAN

NOTE : LAT / LONG MENTIONED IN THE DRAWING ARE AS PER RTK (REAL TIME KINEMATIC) OBSERVATIONS
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